\2341T EMNO. 4 3 COURT NO. 4 SECTI ONIII

SUWPREMECOURTOFI NDI A
RECORDO-FPROCCEEDI NGS

Petition(s) for Special Leave to Appeal (Cvil) No(s).21 004/ 2007

(From the judgenent and order dated 1 4/ 05/ 2007 inTT RNo. 214/ 2007 of The
HGH COURT O- JUDIC A TURE AT ALL AHA B A D)

SSKANPURED BLESPVT. LTD. Petitioner(s)
VER SUS
COWMR TRADETAXU P. Respondent ( s)

(Wth prayer for interimrelief )

W THSLP(CQ NO 112810 2007

(Wth prayer for interimrelief and office report)
SLP(CQ NO 116910f 2007

(Wth prayer for interimrelief and office report)
SLP(CQ NO 118110f 2007

(Wth prayer for interimrelief and office report)

Date: 01/ 08/ 200 8 This Petition was called on for hearing today.

CORA M :
HONBLED. JUSTI CEARF JI TPASAYAT
HONBL EDR JUSTI CEMKUNDAKAMSHARMA

Shanti Bhush a n, Sr. Adv.
Suni|l Cupta, Sr. Adv.

Vi neet Bhagat, Adv.

Ehr az Zafar, Adv.

. Satya Aproya Ku ma r , Adv.
M . Debasis M sra, Adv.

For Petitioner(s)

ss3s%

For Respondent (s) M . Shail Ku ma r Dwivedi, AAG
M. Gunna m Venk ateswa r a Rao, Adv.
M. Aarohi Bhal | a, Adv.
Ms. Vi bha Dwi vedi, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER
Consi dering the nature of controversy, list these matters on

16 th
Septenber, 2 0 0 8 though it is a non- miscellaneous day.
( Shashi Sareen ) ( Vijay Aggarwal )
Court Master Court Master



